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National Health Claims Exchange (NHCX), which will be utilized by hospitals and
insurance companies. The National Single Window System (NSWS) is a digital
platform designed to assist in identifying and applying for approvals based on specific
business requirements (https://www.nsws.gov.in/). Many State Governments are
currently offering a Single Window Clearance System, which grants clearances within
a specified timeframe to attract investments. Additionally, the Central Drugs Control
Organization has recently implemented a Single Window Clearance System, which is
a positive development. | strongly urge the Central Government, in collaboration with
State Governments, to explore the possibility of establishing a uniform Single Window
Clearance System for doctors looking to start hospitals. Thank you very much.

MR. DEPUTY CHAIRMAN: The following hon. Members associated themselves with
the Special Mention made by hon. Member, Dr. Ajeet Madhavrao Gopchade: Dr.
Sasmit Patra (Odisha), Dr. Bhim Singh (Bihar), Shri Amar Pal Maurya (Uttar
Pradesh) and Dr. Anil Sukhdeorao Bonde (Maharashtra).

Demand to increase the number of general class coaches in trains

£t 9 Rrg (RER) : weigy, 31u <91 & <fFe Sfigq § Yard U qgcaqul it
T 81 8% [ ol ST Xl 1 WETRT bR 37U+ Il b Ugdd ol Nold = 44l
oAl | BRE THT &1, AC-2 Tier, AC-3 Tier bl &) IAT 9315 ©, offhs ATIRUT
Aol P el F TIAR TN 970G 21 VA H g9 DIl § AT AT 98¢ BN 3l
ST 81 IRy [d8R, TR U ¥l 3R SIRES & YRl Ao1gR] Bl g9 g fadadd
Bl &1 U HOTGR WIADR U4, BRI b 3R IR (Sl H GHHR ITAT B Dl 1 &
S &1 37 : 39 W H H WRBR BT TSN BRI §Y Nall § AIERY $07) & fSai
DI W1 ¢ o AN AT §, dlich FHATST BT IR ARSI A e I BT

dzdN ol 3ST Hh|

MR. DEPUTY CHAIRMAN: The following hon. Members associated themselves with
the Special Mention made by the hon. Member, Dr. Bhim Singh: Dr. Anil Sukhdeorao
Bonde (Maharashtra), Shri Amar Pal Maurya (Uttar Pradesh), Dr. Sasmit Patra
(Odisha) and Dr. John Brittas (Kerala).

Withdrawal of 18 percent GST on Kendu leaf for the welfare of tribal
communities in Odisha

DR. SASMIT PATRA (Odisha): Mr. Deputy Chairman, Sir, Kendu leaf is financial
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backbone of about 10 lakhs Kendu leaf Pluckers, binders and seasonal workers of
Odisha, mostly tribal mothers and sisters. The tribal people collect the leaves as part
of their right defined under Scheduled Tribes and Other Traditional Forest Dwellers
(Reoognition of Forest Rights) Act, 2006. They have the right to procure and sell
these products. Imposition of GST (18 per cent) on Kendu leaves is adversely
affecting the Kendu leaves trade. This, in turn, affects the livelihoods of Kendu leaves
Pluckers, binders and seasonal workers and implementation of social security and
welfare measures for them. In the interest of the livelihoods of the Kendu leaves
dependent community, it is urged upon Government of India to withdraw the
imposition of GST on Kendu leaves for the greater interest of the tribals in Odisha.
Former Chief Minister of Odisha wrote to Government of India on 25" November, 2022
requesting for withdrawal of GST on Kendu leaves. In the 48™ GST Council meeting
held on 17th December, 2022 Odisha's then Finance Minister had also raised the
demand for exemption of Goods and Services Tax (GST) on Kendu leaf. The Biju
Janata Dal has been relentlessly seeking the withdrawal of GST from Kendu leaf. The
withdrawal of GST on Kendu leaf will strengthen and empower about 10 lakh tribal
mothers and sisters. Complete withdrawal of the imposition of GST on Kendu
(Tendu) leaf is important. | urge the Government of India to take up the matter
proactively.

MR. DEPUTY CHAIRMAN: The following hon. Members associated themselves with
the Special Mention made by the hon. Member, Dr. Sasmit Patra: Shri A. A. Rahim
(Kerala), Dr. V. Sivadasan (Kerala), Dr. Kanimozhi NVN Somu (Tamil Nadu), Dr.
John Brittas (Kerala), and Dr. Fauzia Khan (Maharashtra).

Concern over recent hike in Mobile tariff plans

SHRI A. A. RAHIM (Kerala): Sir, the recent hike in mobile tariff plans by various
service providers has caused significant financial strain on citizens, particularly those
from economically weaker sections. Mobile service providers have recently revised
their tariff plans, leading to an increase of 15 to 25 per cent in mobile phone bills. In
the current era, mobile communication is not a luxury but a necessity. It is a critical
tool for education, employment, healthcare, and overall social connectivity. The steep
increase in tariffs has placed an undue burden on households already grappling with
the economic pressure of the pandemic and inflation. Many students, workers and
small business owners rely heavily on affordable mobile services for their daily
operations. The increased tariffs have disrupted their activities, affecting productivity
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